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and Other Backward Classes in the 
State of Assam, during the current 
year.
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Forced Currency

f  Dr. Bam Snbhag Singh:
1264.  ̂ Shri Hem Barua:

 ̂Shri Warior:
Will the Minister of Finance be 

pleased to state:
(a) whether it is a fact that Delhi 

authorities have recently unearthed a 
gang dealing in forged currency;

(b) if so, whether that gang had 
machinery for printing forged cur
rency; and

(c) the persons arrested in this con
nection?

The Depaty Mbi fatter of Finance
{Shri B. R. Bharat): (a) to <c). The 
whole matter is still under police 
investigation and it would not be In 
the public interest to disclose, at this 
stage, either the facts of the case or 
the nature of the investigation.

Motion /or Adjourn- X1804
ment

MOTION FOR ADJOURNMENT
E x p l o s io n  in  K a n p u r  g o o d s  sh e d

Mr. Speaker: I have received notice 
of an Adjournment Motion from 
Shri Braj Raj Singh, Shri Jagdish 
Awasthi and Shri Harish Chander 
Sharma regarding—

“The failure of the Railway 
Administration to take adequate 
safety measures in the tranship
ment loading and unloading of 
crackers and explosives resulting 
in the death of three persons and 
injuries to six and also extensive 
loss to public property on 3rd 
September 1957 at Kanpur”
What is the source of the hon. 

Member’s information?

Shri Braj Raj Singh (Firozabad): 
In answer to a question on the floor 
of the House on the 27th August the 
hon Minister stated that the book
ing of crackers anfi explosives had 
been stopped. Only seven days after 
that we hear of this explosion which 
took place at Kanpur resulting in the 
death of three persons and injuries 
to six This is a matter of urgent 
public importance.

Shri Raghunath Singh (Varanasi):
I have tabled a Short Notice Question 
on this.

Mr. Speaker: 1 have also received 
an Adjournment Motion from Shri 
Atal Bihari Vajpayee and Shri Prem- 
ji R Assar—

“To discuss the situation aris
ing out of the serious explosion 
that occurred on 3rd September 
1957, in the Cooperganj rail shed 
at Kanpur resulting in the death 
of three persons and injuries to 
several others".
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